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el HATAd
SR el
(fRafor <)
I8 facell, stadt 22, 2025
FT.3M. 418(31).— URA INPR, ad AAFTH, 1989 (1989 &I 24), o/ Y@
(e) fAFATH, 2008 SRT TN fHaT T B, DT URT 20A (1) §RT Ued Wfaaal &1 gam
Hd g, IR TSN 9 & AR o & faiw Yad ufkdom, Siew drell "Sera
(TgaR) TMET faears srsurd (RGN SIaRM )5.7 fbfl ®F Sied drell afe
AR | | & e, TREE, TeeE SR e & e Rafated srgE § [Ridy i &)
JraSe YA & g Sifofd #va & 3uH 1S &1 9o HRar g |

DIz ff afaa S Sad Yff & 3 3adl &, 98 39 SIRgET & UHRH 3 fafd d 30
fert & iR, Xad iAW, 1989 BT URT 20A B IU-URT (1) & AR, Iad YS! o forg
YW & SfRRTETT & ey § Uity gof o Tl |
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T MUl DI Fe MADHRT, 3l faRy yffy SRR SfUHRY, armrdt FOrT aror, SR
TSR & U faRad U § R o Simewm, SR S9H Sufy & SMUR 3R afddr &) 4l
T S BT Ieeid AT STE | e WieRT SMafiddl ! AfdaTd ©0 ¥ A1 BT Ui
& AT W A S BT TR &, 3R Tt Smufrd & G R 3Ma=ad 9Hg o |, Bis
SHfAReRT S B & 91G, MG GRT, AT <l SRl &l Wigd a1 3RATHd I THhdl g |

IAd SHUFTH, 1989 BT URT 20A B IU-URT (1) & ded TeH WIIGR! gRT fopar
DI Wt 3meRr sifcd g

2 TR & Sfaia 3 aTelt YW & dae T Y TomT 3R 3 faavur s
wﬁaﬁw@ﬁmﬁﬂw%fmwﬁm%mﬁm%

IR VR I & TR o AR Yo aRae, "SGR ((TRAR)  RITET fedTs
TSI (TGS SaRM ) 5.7 i & S arell $iS g | & fw SR fvat &
3{ER TS Gigd a1 34 foT 3114 drei! Y b1 Gignd faarur:

%4 |Sare I | dgdid & TMd &1 19 TR TRT | &Ahd (FFIR
ikl )
1 |9AR IR miEe
g
1 569 0.0872
2 568 0.012
3 567 0.0429
4 566 0.0286
5 564 0.0535
6 563 0.031
7 562 0.02
8 561 0.0027
9 560 0.0098
10 559 0.1313
11 507 0.073
12 506 0.069
12 570 0.0537
14 537 0.0029
Total 0.6176
2 SR IR ran ufed Ha[GERI GBI | & (FIAR
)
1 1015 0.0803
2 993 0.0204
3 994 0.0108
4 995 0.0104
5 996 0.0244
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HILT =T TSI AT

6 997 0.0314

7 1016 0.0536

8 1225/2496 0.008

9 1230 0.0001
10 1229 0.0588
11 1225/2497 0.1808
12 1225 0.0215
13 1231 0.0495
14 1237 0.196
15 1517 0.1487
16 2237 0.024
17 1232 0.053
18 1234 0.045
19 1235 0.0146
20 1236 0.231
21 1239 0.0014
22 991 0.5010
23 1220 0.0051
24 1071 0.0121
25 1224 0.081
26 1223 0.0759
27 1217 0.0737
28 1215 0.0757
29 1216 0.0041
30 1233 0.024
31 1242 0.1466
32 1243 0.1319
33 1244 0.2
34 1250 0.0349
35 1249 0.0236
36 1248 0.5018
37 1247 0.081
38 1246 0.0012
39 1245 0.2005
40 1373 0.0107
41 1626 0.0636
42 1625 0.2368
43 1622 0.069
44 1623 0.077
45 1621 0.069
46 1620 0.2087
47 1467 0.0056
48 1516 0.0223
49 1525 0.05
50 1523 0.1408
51 1524 0.1458
52 1534 0.2746
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53 1536 0.0002
54 1538 0.0001
55 1537 0.0129
56 1541 0.0384
57 1545 0.002
58 1543 0.0017
59 1549 0.4535
60 1546 0.3794
61 1619 0.0192
62 1814 0.1102
63 2191 0.031
64 2182 0.1372
65 2181 0.0124
66 2176 0.3476
67 2184 0.0114
68 2186 0.045
69 2185 0.0022
70 2187 0.1192
71 2167 0.2354
72 2166 0.0176
73 2225 0.1449
74 2227 0.1638
75 2228 0.004
76 2229 0.1161
77 2230 0.3031
78 2238 0.0844
79 2236 0.045
80 2233 0.0569
81 1386 0.6463
82 1389 0.0137
83 1385 0.0001
84 1391 0.0038
85 1392 0.108
86 1393 0.2309
87 1394 0.1196
88 1395 0.0599
89 1396 0.0004
90 1419 0.0155
91 1397 0.0009
92 1462 0.021
93 1463 0.0089
94 1464 0.13
95 1465 0.1475
96 1470 0.0378
97 1469 0.214
98 1474 0.0335
99 1476 0.0098
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100 1475 0.02
101 1468 0.0219
102 1471 0.0051
103 1519 0.2344
104 1520 0.0143
105 1624 0.0166
106 992 0.083
107 1384 0.0001

TOTAL 9.9035

3 SR araT gd ARG | &S (I

)

1 838 0.2597

2 828 0.0312

3 829 0.0674

4 830 0.0643

5 832 0.2473

6 826 0.0087

7 827 0.0797

8 779 0.0049

9 780 0.0025
10 863 0.0021
11 864 0.0307
12 865 0.0025
13 866 0.02
14 867 0.0165
15 870 0.2784
16 885 0.006
17 879 0.006
18 873 0.576
19 871 0.0097
20 895 0.0021
21 891 0.0212
22 888 0.0225
23 890 0.0297
24 887 0.0367
25 898 0.0028
26 896 0.0147
27 834 0.1026
28 985 0.0072
29 884 0.016
30 883 0.0197
31 833 0.0173
32 855 0.0834
33 836 0.4598
34 963 0.0005
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35 964 0.0001
36 1003 4.2379
37 868 0.0055

TOTAL 6.7933

[T & 190-W/Land/JNU and SHG]
I 8, 3= yRmETa ffderl / g

MINISTRY OF RAILWAYS
(Northern Railway)
(Construction Organization)
NOTIFICATION
New Delhi, the 22" January , 2025

S.0. 418(E).-The Central Government, in exercise of the powers conferred by Section 20A (1)
of the Railways Act, 1989 (24 of 1989), as amended by the Railways (Amendment) Act, 2008, hereby
declares its intention to acquire the land specified in the Schedule annexed hereto for the public purpose,
namely for the execution, maintenance, management, and operation of the special railway project, “Chord
Line Connecting DJD (NER)-SHG-BWI Bypassing SHG (Shahganj Jn.) 5.7 Km” Reg- villages
Godila. Takha (West) & Takha (East) Of Tehsil: Shahganj Sadar, District: Jaunpur

Any person interested in the said land may, within 30 days from the date of publication of this
notification, object to the acquisition of the land for the purposes mentioned above, as provided under sub-
section (1) of Section 20A of the Railways Act, 1989.

Every objection shall be made to the competent authority, namely the Special Land Acquisition
Officer, Varanasi. District Varanasi, Uttar Pradesh, in writing, and shall state the grounds of objection and
the interest of the objector in the land. The competent authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and May, after hearing all such objections and after
making such further inquiry, if any, as it thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (1) of Section 20A of the Railways
Act, 1989 shall be final.

The land plans and other details of the land covered under this notification are available in the
office of the competent authority for inspection by the interested persons.

SCHEDULE

A brief description of the land in Prayagraj district of Uttar Pradesh state required for the special railway
project, “Chord Line Connecting DJD (NER)-SHG-BWI Bypassing SHG (Shahganj Jn.) 5.7 Km”
Reg- villages Godila. Takha (West) & Takha (East) Of Tehsil: Shahganj Sadar, District: Jaunpur
including or excluding structures:

Sr. Name of Name of Name of Village Survey/Khasra No. Area (in
No. District Tehsil Hectares)
1 Jaunpur Shahganj Godila
Sadar
1 569 0.0872
2 568 0.012
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3 567 0.0429
4 566 0.0286
5 564 0.0535
6 563 0.031
7 562 0.02
8 561 0.0027
9 560 0.0098
10 559 0.1313
11 507 0.073
12 506 0.069
13 570 0.0537
14 537 0.0029
Total 0.6176
Sr. No. Name of District Name of | Name of Survey/Khasra Area (in
Tehsil Village No. Hectares)
2 Jaunpur Shahganj | TAKHA
Sadar (WEST)
1 1015 0.0803
2 993 0.0204
3 994 0.0108
4 995 0.0104
5 996 0.0244
6 997 0.0314
7 1016 0.0536
8 1225/2496 0.008
9 1230 0.0001
10 1229 0.0588
11 1225/2497 0.1808
12 1225 0.0215
13 1231 0.0495
14 1237 0.196
15 1517 0.1487
16 2237 0.024
17 1232 0.053
18 1234 0.045
19 1235 0.0146
20 1236 0.231
21 1239 0.0014
22 991 0.5010
23 1220 0.0051
24 1071 0.0121
25 1224 0.081
26 1223 0.0759
27 1217 0.0737
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28 1215 0.0757
29 1216 0.0041
30 1233 0.024
31 1242 0.1466
32 1243 0.1319
33 1244 0.2
34 1250 0.0349
35 1249 0.0236
36 1248 0.5018
37 1247 0.081
38 1246 0.0012
39 1245 0.2005
40 1373 0.0107
41 1626 0.0636
42 1625 0.2368
43 1622 0.069
44 1623 0.077
45 1621 0.069
46 1620 0.2087
47 1467 0.0056
48 1516 0.0223
49 1525 0.05
50 1523 0.1408
51 1524 0.1458
52 1534 0.2746
53 1536 0.0002
54 1538 0.0001
55 1537 0.0129
56 1541 0.0384
57 1545 0.002
58 1543 0.0017
59 1549 0.4535
60 1546 0.3794
61 1619 0.0192
62 1814 0.1102
63 2191 0.031
64 2182 0.1372
65 2181 0.0124
66 2176 0.3476
67 2184 0.0114
68 2186 0.045
69 2185 0.0022
70 2187 0.1192
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71 2167 0.2354
72 2166 0.0176
73 2225 0.1449
74 2227 0.1638
75 2228 0.004
76 2229 0.1161
77 2230 0.3031
78 2238 0.0844
79 2236 0.045
80 2233 0.0569
81 1386 0.6463
82 1389 0.0137
83 1385 0.0001
84 1391 0.0038
85 1392 0.108
86 1393 0.2309
87 1394 0.1196
88 1395 0.0599
89 1396 0.0004
90 1419 0.0155
91 1397 0.0009
92 1462 0.021
93 1463 0.0089
94 1464 0.13
95 1465 0.1475
96 1470 0.0378
97 1469 0.214
98 1474 0.0335
99 1476 0.0098
100 1475 0.02
101 1468 0.0219
102 1471 0.0051
103 1519 0.2344
104 1520 0.0143
105 1624 0.0166
106 992 0.083
107 1384 0.0001
TOTAL 9.9035
Sr. Name of Name of Name of Village Survey/Khasra No. Area (in
No. District Tehsil Hectares)
3 Jaunpur Shahganj TAKHA (EAST)
Sadar
838 0.2597
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2 828 0.0312
3 829 0.0674
4 830 0.0643
5 832 0.2473
6 826 0.0087
7 827 0.0797
8 779 0.0049
9 780 0.0025
10 863 0.0021
11 864 0.0307
12 865 0.0025
13 866 0.02
14 867 0.0165
15 870 0.2784
16 885 0.006
17 879 0.006
18 873 0.576
19 871 0.0097
20 895 0.0021
21 891 0.0212
22 888 0.0225
23 890 0.0297
24 887 0.0367
25 898 0.0028
26 896 0.0147
27 834 0.1026
28 985 0.0072
29 884 0.016
30 883 0.0197
31 833 0.0173
32 855 0.0834
33 836 0.4598
34 963 0.0005
35 964 0.0001
36 1003 4.2379
37 868 0.0055
TOTAL 6.7933

[F. No. 190-W/Land/JNU and SHG]

SHYAM SINGH, Chief Administrative Officer/Const-I|
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